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THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
M" DHA VRAO SCINDIA): (a) to (d) The 
Railway Reforms Committee bave recom-
,mended closure of 40 uneconomic brancb 
Jinel on all tbree aaugcs. where adequate 
,,"oad transport facility exists to meet tbe 
transport needs of tbe area satisfactorily 
and the railways are lufferinl losses in 
.operating them. the amoun t of losses luffered 
duriDR 1983-84 on these 40 lines beio, about 
Rs. 815 Lakhs. As recommended by tbe 
Committee, tbe State Governments concerned 
bave been addressed requestinl tbem eitber 
to agree for closure of tbese Iinel or ~bare 
SO per cent of the lones suffered by the 
railways on sucb of tbe lines as tbey may 
desire to be contenued. 

Vacant Post of Chairman Central 
Social Welfare Board 

533. SHRIMATI D.K. BHANDARI: 
Will tbe Minister of SOCIAL AND 
WOMEN'S WELFARE be pJeased to 
atate : 

(a) whether it is a fact thaI the pOSI of 
Cbairman of Central Social Welfare Board 
bas not been filled up for quite sometime; 

(b) If 50, wh~ther because of thi. 
situation many States including Sikkim have 
not received their fund timely from the 
Board for their welfare activities; and 

(c) if so, the st~ps Government are 
taking to rectify tbe situatioD ? 

THE MINISTER OF STATE IN THE 
DBPARTMENT OF RURAL DEVBLOP-
MENT (SHR.I CHANDUL.\L CHANDRA-
KAR) : (a) The post of Chairman, Central 
Social Welfare Board bas fallen vacant witb 
effect from 19.1.8.). 

(b) and (c) No, Sir. The Executive 
Director of tbe Board hal been empowered 
by tbe Executive Committee or the Board to 
exercise financial and administrative powen 
of tbe Chairman. Fuods allocated to Cen-
fral Social Welfare Board duzing the year 
i984-8~ and the additional amount liven to 
tbe Board at tbe eod of tbe ytar, bave been 
fully utililed. Sikkim and otber States are 
receiviDI fundi from tbe Board for their 
welfare activities. Government hal already 

initiated efforts to appoint Cbaitm:a !'f the 
Central Social Welfare Board. 

[T, ar" 'alionJ 

Transport.UOD of Coal aDd Pulses 

534. SHRI SARFARAZ AHMAD: 
Will the Minister or RA IL WAYS be pleased 
to state: 

<a) whether, keeping in veiew tbe acute 
shorlaMe of coal in industrial establilbments 
and power bouses in the country, tbe Rail-
ways propose to accord priority to tbe trans-
port, of coal; 

(b) if 10, when priority would be liveD 
to tbe transport of coal; and 

(c) whether, keeping in view the 
shortale of pulses in different parts of tbe 
country, transport of pulse. would allo be 
accorded priority? 

THE MINJS1ER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADH" VRAO SCINDIA) : (a) and (b) 
Tbe tranlJporation of coal for power houses 
and industrial egtablilbmenf. is arraolod 
under priority 'C t of the Preferential 
Traffic Schedule whicb is a sufficiently bigh 
priority. 

(c) Movement of pulse, when .ponsered 
by State Government and Food Corporation 
of India, bal already been accorded suffi-
ciently higb priority i.e. prioritiel 'C' and 
• 0' re4lpectively of the Preferential Traffic 
Schedule. Movement of Doo-sponsored 
pulses il dOlle under priority 'E'. 

[EIIII/,II] 

Indo USSR Agreement for The rmal 
Power Plaats 

S35. SHRI V. TULSIRAM: Will tho 
Minister of IRRIGATION AND POWER 
be pleased to state : 

(a> whether aD agreement between India 
and the USSR for providing equipment and 
technical documentation for tbermal power 
stations in the country. was recently siloed; 

(b) if 80, tbe dataill of tbe a.reemeot 
aDd tbe namel of tbe thermal power Itations 
for wbich Decessary a'liltance will be 
provided by tbe USSR ; 
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(c) whether spare parts will be provided 
by the USSR or \\IiJI be produced ID the 
country to meet the requirements; 

(d) who are the ,ianatories '0 the 
Iinement, their stalul and Dames; aDd 

(e) 'he details of the thermal and 
hyde I power statlon6 for wbicb USSR has 
liven beJp a. OD 30.6.)985 ? 

THE MINISTER OF STATE IN 1HE 
DEPARTMENT OF POWER (SHRJ ARUN 
NEHRU) : (a) and <b) A Credit Aarument 

OD Economic and TechDical Cooperatl( n 
wat ataned on 22nd May. 1985 between 
India aDd the USSR. The KahaJlaoD 
Thermal Power Projcct with a capacity of 
~40 MW is covered under tbis Aaceement. 

(c) Tbe a,reement provides for supply 
of apare parts for initial Inventory mobilisa-
tion as may be mutually aareed upon. 

(d) The siloatories to the Agreement 
are SbJi Rajiv Gandbi. Prime Minisrer of 
India, and Mr. Mikhail Gorbachev, General 
Secretary of tbe CPSU Central Committee, 
USSR. 

(e) The power projects which have 
been lare heinl, fmlDce (rom Soviet Credits 
ioc:lude: 

(1) Neyveli Thermal Power StatioD. 

(ii) Ob,. Thermal Power StatioD. 

(iii) Koroa Thermal Power StatioD. 

(iv) Bhakra Ri,bt Bank Power House. 

(v) Lower Slieru Hydro Power 
Station. 

(vi) VIDdbyacbal Thermal Power 
Project. 

LitJbthousel on tbe Cost of Andbra Pradesh 

'36. SHRJ TULSIRAM: Will tbe 
Minister of SHIPPING AND TRANSPORT 
be pltased to state : 

<a> tbe Dumber of lilbtbou.el on tbe 
coaat of Aodbra Pradeab ; 

(b) whether tbere is aDl proposal 
under cooslderatlon of Government to 

increa'c the number or such lighthouses on 
tbe coastal area of Andhra Pradesh; and 

(c) if so. tbe details tbereo f and tbe 
time by wblch tbese lIabtbouscs are expected 
to be set up particularly duranl the Seventh 
Plan period? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z. R. ANSARI) : (8' 
There are 12 Li.htboules on tbe coast of 
Aodhra Pradesh. 

(b) No. 

(c) OC'es Dot arise. 

Setting Up of Training Centres for 
L fgbtkeepers 

S37. SHRJ V. TULSIRA ¥: Will the-
Minister or SHIPPING AND TRANS-
POR T be pleas.d to Itate : 

<a) whether there is a Training Centre 
at Calcutta to impart trainin. to the liabt-
keepers ; 

(b) if so, whether there is any proposal 
under consideration of Government to set up 
morc such centres in tbe country ; 

(c) if 10, the details tbereof aod wbetber 
such a centre will be set up In Aodbra 
Pradelb; 

(d) if 10, detail. thereof; and 

(e) ir not, the reasons therefor '1 

THE MINISTER OF STATE OF THE 
MIN1STRY OF SHIPPING AND TRANS· 
PORT (SHRI Z.R. ANSARI) : (a) Yes Sir. 

(b) and (c) There i. no proposal for 
.ettiD, up anotber Trainiol Centre io 
Andhra Pradesh or elsewhere. 

(d) Doe~ Dot arise. 

(e) The Training Ccntre at Calcutta 
is intended (or traiDiD, or Liahtkeepen 
OD aD AU India basis. As tbi. trainiua 
centre copel with the trainiDI needs for 
lilbtkeepers. DO new additioDal centres arc 
propo.ed. 




